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£ VVEST I)IS'l'RIC'l', TIS IIAZARI COURTS, DELHI

_;_.t 02,0
sn.367if 4Cireulati0n!Genl./‘Wtst"fl'IIC/2025 Dated, mutt the 031K?’/5'”
Sub.:- Dispensing with pool ear services in terms of Order of lion ble Supreme Court of India in

the W1'it Petition No. 643/2015 dated 04.01.2024.

Forwarded copy oi‘ Letter No. 5672-5682/Pool Carl Dispensing Pool Care Service/TIIC/2025
Dated 31.01.2025 received, on the subject cited above, from Mr. Naresh Kumar Laka, Ld. District

Judge -07/' l.d. Olficer lneharge, Pool Car Section, Central, 'l'is llazari Courts, Delhi for information
\ and immediate compliance/necessary action to:-

L 1. All the Ld. Judicial Ollicers oi‘ West District, 'l'is llazari Courts, Delhi.

JThe Chairperson, Website Committee, 'l'is llazari Courts, Delhi with the request to direct the

concerned dealing ()Ffieer/()flieial to upload the same on Centralized Website of Delhi District

Courts as well as on the Website of West District.
3. P.S. to the I.d. Principal District & Sessions Judge, West District, Tis Ilazari Courts, Delhi.
4. The R&I Branch, West District, 'l'is Ilazari Courts, Delhi with the request to upload the same on

1../\Yl*IRS.

(Ajay Gupta)
District Judge (Commercial Court) —05/

Offieer Ineharge General Branch,
West District, Tis I-lazari Courts, DelhiI<Inel0sure:- As above.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS): DELHI

No "'1 i »- l ' 3 "'iI'Pool CarlDlspensing Pool Car ServicelTHCl2D25 dated
3 l ,ll\:~l ll} .To.

1 The Ld. Principal District & Sessions Judge,
New Delhi District.
Patiala House Courts, New Delhi

2 The Ld. Principal District & Sessions Judge,
South West District,
 urts, New Delhi

3. Ld. Principal District & Sessions Judge,
West District,
Tis Hazari Courts, Delhi

4. The Ld. Principal District & Sessions Judge,
East District,
Karkardooma Courts, Delhi

5 The Ld. Principal District & Sessions Judge,
South District,
Saket Courts, New Delhi .

6 The Ld. Principal District & Sessions Judge.
Shahdara District, 676/6@_,Q,/i,d%'€
Karkardooma Courts. Delhi @tz7*;¢J»¢ul,7' The Ld. Principal District St Sessions Judge,
North West District, M _ ,dH"_
Rohini Courts, Delhi 66 I g¢

8. The Ld. Principal District & Sessions Judge, pp agaliow/3933/‘
North District,
Rohini Courts, Delhi

9. The Ld. Principal District & Sessions Judge-cum-Special Judge (PC Aet)(CBl),
Rouse Avenue Court Complex,
New Delhi

10t The Ld. Principal District & Sessions Judge,
T South East District, "

Saket Courts. New Delhi

‘l1. The Ld. Principal District & Sessions Judge,
North East District,
Karkardooma Courts, Delhi

. . . mSub : Dispensing with pool car sen/ices in ter s of Order of Hon’ble Supreme Court of
T India in the Writ Petition No.643I2015 dated 04.01.2024 t

Respected SirlMadam, ' _

Please refer to this office earlier letter no. 2187-2197lPool Car/Dispensing Pool Car
ServicefTHCI2025 dated 14.01.2025 vide which it was requested to your goodself to kindly direct
all concerned Pool Car Branches to discontinue the pool car facility provided to the Ld. Judicial
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Officers (except those who are entitled in terms of decision of Hon’bIe Apex Court passed
in Writ Petition No. 643/2015 dated 04.01.2024 as point no. 33 (a) & (0')) w.e.f. 31.01.2025.

in this context, I am directed to inform your goodself that keeping in view of the requests
received from the Ld. Judicial Officers as well as Delhi Judicial Service Association and the
practical hardships being faced by the Judicial Officers specially Female Officers and the
Officers who stay in i\lCR area, the directions passed for discontinuation of the Pool Car Facility
vide aforesaid letter dated 14.01.2025 and Officer Order bearing no. 4183-4223/Pool
Car/Dispensing Pool Car ServiceITHCl2025 dated 23.01.2025 and the directions passed for
disiributionltransfer of spare vehicles issued vide said Officer Order dated 23.01.2025 are kept in
abeyance till 28.02':‘202'5"(Al'N). The Pool Car facility shall continue till 28.02.2025 (AIN).

This is for kind information & further course of action please.

Thanking You,

Yours sincerely,\ .
t_\ r

. K, \_,

(Naresh Kumar Laka)
District Judge-07/Officer lncharge,

Pool Car Section, Central,
‘fits Hazari Courts, Delhi

:;s&s- get’?No, IP00! Can‘Dispensing Pool Car Senrice/THC/2025 dated r,
! l_ ." :_' at __‘

Copy foiwarded for information & necessary action to 1 i ' l

1) P.S. to Ld. Principal District & Sessions Judge (HQ): Delhi. J _ _
2) The Officer lncharges, Pool Car Section, Patiala House, Dwarka. Saket, Rohim,

Karkarclooma, RACC, Delhi/New Delhi.

\\ \'=' ,\J.
(Naresh Kumar Laka)

District Judge-O7lOfficer lneharge,
Pool Car Section, Central.
Tis Hazari Courts, Delhi


